Declaration of Assets and Liabilities

Year-2025-2026
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presently working as DF"TCtW’“&ND’H‘”(.?HR%GJW%GIE in below the details of the

assets (immovable. movable, bank balance, etc.) of myself, my spouse and dependants* :

A Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be given)
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Note: Value of Bonds  Shares  Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
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Dependant  here means a person substantially dependent on the income of the
employee,

B Details of Immoyable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated|
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) I give herein below the details of my liabilities / over dues to public financial
Anstitutions and government dues:-
[Note : Please give separate details for each item]

Sl Description _ Name & address of Bank / Amount
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(b) | (i) Income Tax including surcharge
[Also indicate the assessment
year upto which Income Tax r: (1K PSO 62) i
Return filed. Give also
Permanent Account Number
(PAN)

(ii) Wealth Tax [Also indicate the
assessment year upto which
wealth Tax return liled.]

(i) Sales Tax | Only in case of "
proprietary business)

ll (iv) Property Tax

C Personal Detail

GPF/CPF/PRANNo. - o2\ 048655

Gender - m (M/F)

Date of Birth - [Jelol1 1814 4| (DDMMYYYY)
Class/Group - Ir-_m—_z ...... —J (A/B/C)

Cadre - [B.L-S (BIHAR LELIIS LETIVE SErvcd)

(Full Name e.g. B.A.S. - Bihar Administrative Service,

13.5.S.:- Bihar Sccretariat Service etc.)

Home District - BHNK R

s are true to the best of my knowledge and belief.

Signature: C’handlzckgheklcm . »‘\"-’/Bnﬂvﬂ " .ng\

Name of Employee:cHBNJ’R%HEKHHR..KHW?KKW
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OFFICE ATTEREN. zz.c:t?.e?ﬁzmuj

I hereby declare that the above detail

Place: PATNA ¢ Designation:
Date: Department: PH’S’tTHKt‘&ﬁbﬁTILw/
Note: Please sign each page of the declaration. Assct declaration form must be A+ size

white paper with computer (yped (single side) in prescribed format.




